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TR.(N)APPLICATION N0.128/87,

DATE ¢ /b /4/1990,

Regular Civil Suit No.,76/1984 on the file
of the Civil Judge, Sr.Dn., Amravati has been
transferred to this Tribunal and it is numbered as

Tr.(N) Application No,128/87,

Reply of the respondents is on record., The

matter appears to be ready for hearing.

Fix the matter for appearances and directions

before the Tribunal on 52/)(“/\7;([1(/ /990

Issue notice to both the parties accordingly.
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( T.S. OBEROI ) | ( P.S. CHAUDHURI )
MEMBER(J). MEMBER(A).



